\ 2221 TEM NO. 17 COURT NO. 3

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

SECTI ON Xl

Petition(s) for Special Leave to Appeal (Civil) No(s).12870/2005

(From the judgenent and order dated 17/05/2005 in CMAP No. 32321/2005 of The H GH

COURT COF JUDI CATURE AT ALLAHABAD)

SH V KUMARI DEVI

VERSUS

KHATOON BI BI AND CRS.

Petitioner(s)

Respondent ( s)

(Wth appln.(s) for exenption fromfiling OT. and with prayer for interimrelief )

Date: 27/06/2005 This Petition was called on for hearing today.

CORAM :
HON' BLE MR JUSTI CE D.M DHARMADHI KARI
HON BLE MR. JUSTICE S.H. KAPADI A
( VACATI ON BENCH )

For Petitioner(s)

M.A K Msra, Adv.
M. K K Tyagi, Adv.

M. 1. Ahnmad, Adv.
M. P. Narasi mhan, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

| ssue notice on Special Leave Petition as
l e on

Monday, i.e., 04.07.2005.

In addition to ordinary node of service

wel |

dasti

as on application for stay returnab

service is also permtted



( Satish K. Yadav ) ( Vijay Aggarwal )

Court Master Court Master



